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Code Name of the State/U.T. No. of Proposals

No. proposals approved

re_ceived for assistance

24. Uttar Pradesh 4 3

25. West Bengal 10 2

26. A & N Isiands - 1

27. Chandigarh

28. D & N Haveli

29. Delhi ]

30. Daman & Duu ’ -

31. Lakshadweep -

32. Pondicherry

Total: B 110 27 o

N.B. Remaining Proposals are pending
for want for requisite information from the
State Governments.

Cases Pending in Industrial Tribunals
and Labour Court

*326. SHRI INDRAJIT GUPTA:
SHRI R. N. RAKESH:

Will the Minister of LABOUR be
pleased 1o state:

(a) the number of cases pending before
various industrial tribunals and labour courts
including the industrial-cum-labour courts,
State-wise;

(b) the number of case pending for more
than three years, State-wise; and

(c) the reasons for delay in the.

-

posal and the steps proposed to be taken for
the early disposal of the pending cases?

THE MINISTER OF LABOUR AND
WELFARE (SHRI RAM VILAS PASWAN):
(a) According to information available, as on
the 30th June, 1989, the number of industrial
disputes and applications pending before
the Industrial Tnbunals and the Labour Courts
of the Central Government, the State Gov-
emments and the Administrations of the
Union Territones was 3.29 lakhs. Statements
showing the pendency of industriai disputes
and applications in the state sphere and the
Central sphere are given at attached state-
ment-|

(b) A statement showing the information
on the number of cases pending upto one
year, between one year and two years, be-
tween two years and three years and for
more than three years in the Tribunals and
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following:

the Labour Courts set up by the State Gov-
emments and the Administrations of the
Union Territories, to the extent available, as
wel as that in respect of the Central Govemn-
ment Industrial Tribunals-cum-Labour Courts
are given in attached statement-li

(c) The reasons identified generally for
delay in disposal of these cases are. inter
afia, heavy work load, occassonal vacan-
cies in the posts of Presiding Otficers, proce-
dural impediments such as absence of ad-
vocates. adpurnments for turnishing infor-
mation, stay orders of supencr courts, or
attempt 10 make an out of coun settlement,
-efC.

The steps in hand tor expediting adjudi-
cation of industrial disputes are inter-alia the

()

(i)

(m)

(1v)
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improving and strengthening of
Concikation Machinery so that a
larger number of cases are settled
at the concihation state;

Expeditious filling up of vacancies
in the posts of Presiding Officers of
the Labour Courts and the Indus-
mal Tribunals:

Sefting up of addiional Labour
Ccurnts and Industria! Tnbunals as
appropnate:

Holding of Lok Adalats, where
possible.
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